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IN THE INCOME TAX APPELLATE TRIBUNAL
‘A’ BENCH, CHENNAI

A TA.3R.TY. IR, 1Ak Je&T Ug
A T, AgaT FdHAYY, J@T ST HaHET

BEFORE SHRI N.R.S. GANESAN, JUDICIAL MEMBER AND
SHRI A. MOHAN ALANKAMONY, ACCOUNTANT MEMBER

3R 31Tl T./ITA No.1482/Mds/2015
fRoT 9¥ / Assessment Year : 2008-09

The Income Tax Officer, M/s Thirupathy Constructions Co.,
Ward I, Hosur, v. H-5, Avalpillai Housing Board,
No.737/1, R.K. Towers, Bagalur Main Road,

Maruthi Nagar, Hosur — 636 109.

Hosur — 635 109.
PAN : AAGFT 6153 K

(3rdremef/Appellant) (wcadfi/Respondent)

rdremeft &r 31K A/Appellant by :  Sh. P. Radhakrishnan, JCIT
gt & 3R A/Respondentby :  None

geTars T dr@/Date of Hearing :22.12.2015
gIYuTT &I di@/Date of Pronouncement :22.12.2015

AU /ORDER

PER N.R.S. GANESAN, JUDICIAL MEMBER:

This appeal of the Revenue is directed against the order of
the Commissioner of Income Tax (Appeals) — 18, Chennai, dated

27.02.2015 and pertains to assessment year 2008-09.

2. On hearing the Ld. Departmental Representative, we find

that the tax effect in this case is less than ¥10 lakhs. The CBDT in
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its Circular No.21/2015 dated 10.12.2015 instructed its officers to
withdraw all the appeals pending before the ITAT where the tax
effect is less than 10 lakhs. This Tribunal is of the considered
opinion that this Circular of CBDT is binding on the officers of the
Department. Therefore, the Revenue cannot proceed further in this

appeal. Accordingly, this appeal stands dismissed.
3. In the result, this appeal filed by the Revenue is dismissed.

Order pronounced in the open court on 22" December, 2015

at Chennai.
Sd/- sd/-
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